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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART -1

(Brief record of proceedings)

Thursday, 4™ April, 2002/ Chaitra 14, 1924 (Saka)

Question Hour:

Starred Questions 101, 104-108 and 110 were asked and replied.

Replies to Starred Questions 102,103, 109 and 111-120 and Unstarred
Questions 50-66 were laid on the Table.

Statement of Minister of Health:

The Minister of Health made a statement giving certain clarifications with
reference to his reply to Starred Question No.83 dated 3rd Aprll 2002,
regardmg regularlzatlon of unauthorized colonies

Presentation of Report of the Committee on Private Members Bills and

Resolutions:
Shri Shadi Ram presented the Eleventh Report of the Committee on Private

-Members Bills and _Reso_lutl_ons

Presentation of Report of the Committee on Government Assurances:
Shri Sahib Singh Chauhan presented the Fifth Report of the Committee on
Government Assurances. 5

Speclal Mention (Rule 287):

The followmg Members raised matters under Rule 287:
1. Shri Harsharan Singh Balli (Mlmster of Tpt. and Fourism intervened)
2. Shri Sushil Chaudhary &

3. Shri Veer Singh = .

4. Shri Jai Bhagwan Aggarwal

5. Shri Amrish Singh Gautam (Minister of Health intervened)

6. Ch. Shishpal

7. Shri Jile Singh Chauhan

8. Shri Bheeshm Sharma (Minister of Health 1ntervcned)

9. Shri Nand Kishore Garg

10. Shri Naresh Gaur

Calling Attention Motion:

Shri Nand Kishore Garg called the attention of the Minister of Power and
Transport to the situation arising out of disconnection of electricity of
Gardening Department due to non-payment of Bill resulting m threat to the
greenery and environment of Delhi.
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The Minister of Power and Transport Replied.

3.34 House adjourned for tea-break

PM

4.34 House reassembled.

PM :
7 436 Taxation Proposals and Sectoral Details:

PM  The Minister of Finance presented the Taxation proposals and Sectoral

Details for the financial year 2002-2003.

5.30  The House adjourned till 2.00 PM on 5 April, 2002.

PM
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